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(3) G. S. R. 747 published in Gazette 
of India dated the 17th April, 1968 rescind-
ing Bihar Government's Order No. 21807-
S. C. dated the 1st November, 1966, pro-
hibiting export of pulses from Bihar. 
[PIau" ill Library. See No. LT-I02I;681 

Notification UDder Industrbll Disputes Act 
ami Employees' State In_ (Control) 

Second Amendment Rules 

THE DEPUTY MINISTER IN THE 
MINSTRY OF LABOUR, EMPLOYMENT 
AND REHABILITATION (SHRI S. C. 
JAMIR): I beg to lay on the Table: 

(I) (I) A copy of Notification No. 
3O·I.R./IR/IA!I(A)/64·Pt. pub-
lished in the Calcutta Gazette 
dated the 25th January, 1968 
adding certain industries to the 
First Schedule to the Industrial 
Disputes Act, 1947, under sub-
section (3) of section 40 of the 
said .Act, read with clause (c) 
(iv) of the Proclamation dated 
the 20th February, 1968, issued 
by the President in relation to 
the State of West Bengal. 

(ii) A statement showing reasons 
for delay in laying the above 
Notification. [Placed /11 Library. 
See No. LT-1022/68]. 

COMMITTEE ON PUBLIC UNDER-
TAKINGS 

Sixteenth, Se,eateeath aud Eighteenth 
RePorts 

SHRI D. N. TIWARY (Gopalgani): 
beg to present the following Reports of the 
Committee on Public Undertakings : 

(I) Sixteenth Report on action taken 
by Governmeat on the recommendations 
contained in the Thirty-ninth Report of 
the Committee on Public Undertakin .. 
(Third Lok Sabha) on Bharat Heavy Elec' 
tricals Limited, New Delhi. 

(2) Seventeenth Report on action taken 
by Government on the recommendations 
contained in the Fifteenth Report of the 
Public Accounts Committee (Third Lok 
Sabha) regarding Audit Report on the 
Accounts of Damodar VaHey Corporation 
for the year 1961·62. 

(3) Eighteenth Report on action taken 
by Government on the recommendations 
contained in the Third Report of the 
Committee on Public Undertakings (Third 
Lok Sabha) on the ShippilllJ Corporation or 
India Limited. 

1230bn. 

QUESTIONS ON STATEMENT MADE BY 
(2) A copy of the Employees' State ;'MINISTER OF FOOD AND AGRI-

Insurance (Control) Second Amend- -- CULTURE ON 22ND APRIL 1968 
mont Rules, 1968 published in Noti-
fication No. G. S. R. 677 in Gazette 
of India dated the 6th April, 1968, 
under sub-section (4) of section 95 
of the Employees' State Insurance 
Act, 1948. [Placed /11 Library. See 
No. LT-I023/681. 

ESTIMATES COMMITTEE 

Fifty-fourth Report 

SHRI P. VENKATASUBBAIAH 
(Nandyal): I beg to present the Fifty-
fourth Report of ihe Estimates Committee 
on action taken by Government on the 
recommendations contained in the Hundred 
and Second Report of the Estimates Com-
mittee (Third Lok Sabba) on the Ministry 
of Edgealion-University Grants Commis-
rHoQ, 

RE APEEJA Y SHIPPING 
COMPANY 
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